FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process)
Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF TATA STEEL
INTERNATIONAL (INDIA) LIMITED.

1. | Name of Corporate Person Tata Steel International (India) Limited
2. | Date of Incorporation of Corporate 02/03/2005

Person
3. | Authority under which Corporate Registrar of Companies, Mumbai I

Person isIncorporated/ Registered
4. | Corporate Identity Number / Limited U74900MH2005PLC151710
LiabilityIdentity Number of Corporate

Person

5. | Address of the registered office and 3rd Floor, One Forbes, Dr. V.B. Gandhi Marg,
principaloffice (if any) of Corporate Fort, Mumbai, Maharashtra, India, 400001
Person

6. | Liquidation Commencement Date of February 27, 2026
Corporate Person

7. | Name, Address, Email Address, Mr. Pranav J. Damania
Telephone Number and the IBBI/IPA-001/IP-P00079/2017-18/10164

Registration Number of the Liquidator . .
Address: - 407, Sanjar Enclave, Opposite

Milap Cinema, S.V Road, Kandivali West,
Mumbai - 400067.

Email Id :- pranav@winadvisors.co.in
Contact No :- +91 98204 69825
8. | Last Date for Submission of Claims March 29, 2026

Notice is hereby given that the Tata Steel International (India) Limited has commenced voluntary
liquidation on February 27, 2026.

The stakeholders of Tata Steel International (India) Limited are hereby called upon to submit a
proof of their claims, on or before March 29, 2026, to the liquidator at the address mentioned against item

7.

The financial creditors (if any), shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

SD/-

Pranav Damania

Liquidator in the matter of Tata Steel International (India) Limited.
Reg. No.: IBBI/TPA-001/IP-P00079/2017-18/10164

Authorisation for Assignment (“AFA”): AA1/10164/02/300627/109139
AFA Validity: June 30, 2027

Date: 04.03.2026
Place: Mumbai
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FORM A

PUBLIC ANNOUNCEMENT

(Regutation 14 of the Insolvency and Bankrupicy Board of lndia
(Voluntary Liguidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF

TATA STEEL INTERNATIONAL (INDIA) LIMITED.

l L | Mame of Comporate Parscn

| % | Date of Inoonmporation of Compomte
Prersain

3. | Auhoery under which Corporate
Person 5 Incomporatedy’ Begistened

A, | Comorete Igentity Number /
Lirmated Lindikty identity Murmipar
of Corporate Person

| Tata Stoel Imerrational (ndiay Lmeed
02042005

| Fegshar of Companias, Mumbai |

| Uascos i OOERLC161710

5. | Address of the F.g?l:lururl office | Ard Focr, Ore Forbes, O V&, L'iar;.'.hl-l'-'ln'g Fort,
ardd princi pal oitce [iF any) of Mumbal, Maharashing, India, XKL
Comporate Person

G | Ligudanon Commencement Dae | Febrany 27, 2006
of Corporate Person

| Mir, Praney L Damania
IBEL/ IPA00 1 APPOOOT S 203718/ 101154
Agfrire=sss - S0N, San@ar Enciae, Opposie Miap
Cinemia SV Road, Kandnal VWest Mumbal - 400067
Emal 1d 3 pranaadvinBivsong.ooin
Contact Mo 454 S50 BOE25

| & | Lasr Date for Subrmission of Ciaims | March ﬁ!—'.r. 6

= | Name. Address, Emad Address,
Telephone Mumber and the
Ragisiration Mumber of the
Lirpuedaior

MALABAR INTERNATIONAL PORT & SEZLTD

INVITATION OF TWO EXPRESSIONS OF INTEREST
EXTENDED UP TO 1st JUNE, 2026, 1700 Hrs (IST)

1. Development, Operation & Maintenance of the Greenfield Malabar
International Port, on Public Private Partnership (INR 3429 Cr ($ 452.2 M)).

2. Construction & Maintenance of Breakwaters on EPC-Hybrid Annuity
(INR 1428 Cr (5 188.34 M)).

Details -Website: malabarport.kerala.gov.in | Email: mdapl.port@kerala.gov.in

MD&CEO, MIPS Ltd., N-5, Jawahar Nagar, Trivandrum-695003, KERALA

Government of India, Ministry of Finance
g DEBTS RECOVERY TRIBUNAL-II
T 3rd Floor, Bhikhubhai Chambers, Near Kochrab Ashram, Paldi, Ahmedabad, Gujarat.

FORM NO. 22 (Earlier 62) [Regulation 35 & 36 of DRT Regulations, 2024] [See Rule 52(1) (2) of the Second Schedule to the Income Tax Act, 1961]
READ WITH THE RECOVERY OF DEBTS DUE TO BANK AND FINANCIAL INSTITUTIONS ACT, 1993

E-AUCTION / SALE NOTICE
THROUGH REGD. AD / DASTI / AFFIXATION / BEAT OF DRUM / PUBLICATION

RP/RC No. | 19/2017 ! 0.A.No. | 528/2014

Motica |5 haraby givan that the Tata Stesl Intemational (Indla) Limited has commencad
waduntary lipeidation on Febrsary 27, 2006,

The stakeholders of Tata Steel International (India) Limited are hereby calied upon 1o
submit a proof of their claims, on or efore March 29, 20246, to the liguidator at the
addreas menticned against item ¥,

Tha financial creditors (if @any), shall submit thair preof of claims by electronic means onky
Al ather stakeholders may submit the proof of claims in person, by post or by electronic
MMEANS,

Submission of false or misleading proofs of claim shall attract panatties

Certificate Holder Bank i Bank of India Vs.  Certificate Debtors ] M/s. Raj Constructions & Ors.

To,

C.D. No. 1: M/s. Raj Constructions, proprietary Firm Office: AB-106, Subhalaxmi Bunglows, Nr. Unnati Vidyalaya, Zadeshwar Road, Bharuch - 392011
C.D. No. 2: Mr. Vijaysinh Chandrasinh Raj, Proprietor, Bunglow No. 106, Subhalaxmi Bunglows, Zadeshwar Road, Bharuch - 392011

C.D. No. 3: Ranjanaben Vijaysinh Raj, AB-106, Subhalaxmi Bunglows, Zadeshwar Road, Bharuch-392011

The aforesaid CDs No. 1 - 3 have failed to pay the outstanding dues of Rs. 5,99,86,111.00/- (Rupees Five Crore Ninety Nine Lakhs Eighty Six
Thousand One Hundred Eleven only) (Less Recovery, if any) as on 16.10.2014 including interest in terms of judgement and decree dated 11.01.2017
passedin 0.A. No. 528/2014 as per my order dated 30.01.2026 the under mentioned property (s) will be sold by public e-auction in the aforementioned
matter. The auction sale will be held through “online e-auction” https://baanknet.com.

INDIA SME Asset Reconstruction Company Limited

(Subsidiary of Authum Investment & Infrastructure Limited (“AlIL”)
CIN: U67190MH2008PLC181062
Registered office: The Ruby, 11th floor, North-West Wing, Plot No. 29, Senapati Bapat Marg,
Dadar West, Mumbai — 400 028

PUBLIC NOTICE FOR E-AUCTION CUM SALE (Appendix — IV A) (Rule 8(6))

E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement
of Security Interest Act, 2002 (54 of 2002) (“SARFAESI Act”) read with proviso to Rule 8(6) of the Security Interest (Enforcement)
Rules, 2002 (“the Rules”).

Notice is hereby given to the public in general and in particular to the Borrower and Guarantor(s) that the below described immovable
property mortgaged/charged to India SME Asset Reconstruction Company Limited (acting in its capacity as Trustee of ISARC- 2025-
2026- 3 Trust (“ISARC”) as assignee of Fedbank Financial Services Ltd vide Assignment Agreement dated 26th September 2025
(hereinafter referred to as “Secured Creditor”), the Physical possession of which has been taken by the Authorised Officer of the
Secured Creditor, will be sold on “As is where is”, “As is what is” and “Whatever there is” and “No recourse” basis on 16th Apr
26, for recovery of an amount aggregating to Rs. 38,98,096.95/- (Rupees Thirty Eight Lakhs Ninety Eight Thousand Ninety Six
& Ninety Five Only) as on 31st Jan 26 due to ISARC together with further interest, incidental expenses, costs, charges, etc. thereon,
due and payable to ISARC from Manish Gellaram Jaisinghani (“Borrower”) and from Ritika Manish Jaisinghani (hereinafter
referred to as “the Guarantors/Mortgagors”) (collectively referred to as “Borrower /Guarantors/Mortgagors”).

Detailed description of the Immovable Assets, inspection date, reserve price and Earnest Money Deposit [EMD] shall be as follows:

‘ﬂf isarc

! Description of Property Reserve Price EMD
All that piece or parcel of the Residential Flat admeasuring about 460 Sq. Ft., (Built up area) known as | Rs. 3060000/- | Rs. 306000/-
Flat No. 302, on 3rd Floor, in “MUSKAN COTTAGE,” which is constructed on Portion of Plot No. 193 & | (Rupees Thirty | (Rupees
M.P. Road, Section 3A, bearing U. No. 34A, Sheet No. 28, situated at Near Brk. No. 1636, Ulhasnagar |  Lakh Sixty Three
4 Dist. Thane area adm. 126-6/9 Sq. Yards Taluka and Sub District Registration, Ulhasnagar, Dist.| Thousand Lakh Six
Registration Thana, Non-Agricultural, situated within the limits of Ulhasnagar Municipal Corporation. Only) Thousand
- in the name of Manish Gellaram Jaisinghani . Only)

Date and Time of Inspection of property : On 08th Apr 26, between 11:00 A.M to 05:00 P.M (time

The Last Date, time for Submission of EMD : On 15th Apr 26, up to 5.00 P.M through online mode only

on website www.bankeauction.com

Date and Time of E-Auction : On 16th Apr 26, from 11:00 A.M to 01:00 P.M (time) with auto — extension of five minutes each in
the event of bids placed in the last five minutes, Auction will be conducted “Online” through the ISARC’S-approved service
provider C1 INDIA PVT LTD, Udyog Vihar, Phase 2, Gulf Petrochem building No. 301 Gurgaon Haryana. Pin 122015.

Help Line No. +91-124-4302020/21/22/23/24 or +91 9594597555, Help Line e-mail ID: Support@bankeauctions.com,

For bidding, log on to Website https://www.bankeauctions.com

a. Row No. 7 shall be treated as Disqualified, and all corresponding amount columns shall be
read as Nil, since the allottee stands disqualified.

b.  Under the column “Pre-Issue Shareholding as on 06.02.2026
« Sub-column No. of Shares — Total shall be read as 38 instead of 789.
+  Sub-column % shall be read as 0.00 instead of 0.01
c.  Under the column “Post Issue Shareholding (Post Exercising of Conversion):
«  Sub-column No. of Shares — Total shall be read as 12,40,038 instead of 12,90,789.
«  Sub-column % shall be read as 15.11 instead of 15.64.

d. Under the column “Post Issue Shareholding (Post Exercising of Conversion) — %”, the
figures shall be read as: 3.47, 2.44, 2.44, 0.73, 0.61, 0.61, Nil, 0.49, 0.49, 0.49, 0.37, 0.30,
0.30, 0.30, 0.30, 0.30, 0.30, 0.24, 0.24, 0.18, 0.18, 0.12, 0.12, 0.06 instead of 3.45, 2.42,
2.42,0.73, 0.61, 0.61, 0.61, 0.48, 0.48, 0.48, 0.48, 0.36, 0.30, 0.30, 0.30, 0.30, 0.30,
0.30, 0.24, 0.24, 0.18, 0.18, 0.12, 0.12, 0.06.

Except for the above corrections, all other contents of the Notice of the Extra-Ordinary General
Meeting dated 14th February, 2026 shall remain unchanged.

This Corrigendum shall form an integral part of the Notice of the EGM already circulated to the
shareholders.

The revised notice is available on the company website www.golkunda.com
Thanking You.
Yours Faithfully.

For Golkunda Diamonds and Jewellery Limited
Sd/-

Kopal Jain

Company Secretary

Membership No.: A50718

Place:Mumbai
Date:02.03.2026.

Note* : The EMD shall be deposited in baanknet wallet through E-auction website i.e. https://baanknet.com. The highest bidder shall have to deposit
25% of his final bid amount after adjustment of EMD already paid in the baanknet wallet by immediate next bank working day through RTGS / NEFT as
per the details as under:

Beneficiary Bank Name

Bank of India Beneficiary Name | Ahmedabad Recovery Branch

Branch Address ARB Branch, 5th Floor, Bank of India Building, Bhadra, Ahmedabad - 380001

Beneficiary Account No. | 205490200000033 IFSC Code BKID0002054

1) The bid increase amount will be Rs. 5,00,000/- for Single Lot Respectively.

2) Prospective bidders may avail online training from service provider PSB Alliance (BAANKNET Auction Portal) (Tel Helpline No.
+91 - 8291220220 and Mr. Kashyap Patel (Mobile No. 9327493060), Helpline E-mail ID :
support.baanknet@pshballiance.com and for any property related queries may contact Mr. Manish Gupta, Senior Manager,
(Mob. No. 7696696546).

3) Prospective bidders are advised to visit website : https://baanknet.com for detailed terms & conditions and procedure of sale
before submitting their bids.

4) The prospective bidders are advised to adhere payment schedule of 25% (minus EMD) immediately after fall of hammer / close of
auction and 75% within 15 days from the date of auction and if 15th day is Sunday or other Holiday, then on immediate next first
bank working day. No request for extension will be entertained.

5) The properties are being put to sale on “as is where is”, “as is what is” and “as is whatever” basis and prospective buyers are
advised to carry out due diligence properly.

6) Schedule of auctionis as under :- SCHEDULE OF AUCTION

1 |Inspection of Property 16.03.2026 Between 11.00 AM to 02.00 PM

:?: e Lot-I: “Sai Sarjan”, Nr. Over Bridge, NH No.8 , Dhavat Sadhli Road, Village & Sub Dist. - Karjan, Dist. Vadodara Contact person/Contact Number : Mr. Mitu Muduli Mob: 9867670416.

Liquidator in the matter of Tata Steel International (India) Limited. Sr. | TypeofPlot | Stages of Construction Type | PlotArea | Built-up Area For detailed terms and .condltllons of the sale, please refer to the link provided on website of India SME Asset Reconstruction

Reg. No2 IBBL/IPA-OOL/ IP-POOOTE,/ 201718,/ 10164 No. (Sq.Mtr.) | (Sq.Mtr.) Company Ltd. i.e. www.isarc.in SD/-

Authorisation for Assignment (“AFA"): AAL/10164,/02/300627,/ 109139 1 AAA/T__ | OpenPlot(No Construction) | 3BHK|199.26 |0 _ _ Authorized officer,

AFA Validity: June 30, 2027 2 | AAA2 G.F - Lintel Level, Brick Masonry Walls without Plaster 3BHK|127.6 | 50.1 India SME Asset Reconstruction Company (ISARC) Limited

| AAA/ . ry |

Date: 04.035 2026 3 | AAA3 G.F. and FF. Completed and occupied 3BHK| 127.6 113.7 Date :04.03.2026 (Subsidiary of Authum Investment & Infrastructure Limited (“AlIL”)

Placa: Mumbai 4 | AAN/4 G.F. and FF. Completed and occupied 3BHK| 127.6 113.7 Place : Mumbai Acting in its capacity as trustee of ISARC- 2025-2026- 3 Trust

5 | AAA/5 | G.FandFF Completedand occupied | 3BHK|127.6 | 113.7 )
6 AAA/6 Completed and occupied By Someone 3BHK | 132.25 113.7 -
7 AAA/T G.F. and FF. Completed 3BHK| 152.25 113.7 A . .
8 | AAAS G.F - Lintel Level, Brick Masonry Walls without plaster 3BHK[ 1276 | 50.1 & INDIA SME Asset Reconstruction Company Limited
9 | AAAA G.F. - Lintel Level, Brick Masonry Walls without plaster 3 BHK! 1216 : 50.1 iEErC (Subsidiary of Authum Investment & Infrastructure Limited (“AlIL”)
10 | AAA/1O G.F. - Lintel Level, Brick Masonry Walls without plaster 3BHK| 127.6 50.1 B - CIN: U67190MH2008PLC181062
vELDx SH[PFING AND LDGISTI GE LIMITED 11 | AAA/11 G.F. - Lintel Level, Brick Masonry Walls without plaster 3BHK| 127.6 | 50.1 Registered office: The Ruby, 11th floor, North-West Wing, Plot No. 29, Senapati Bapat Marg,
(FORMERLY VELOX INDUSTRIES LIMITED) 12 | AAA/12 G.F - Lintel Level, Brick Masonry Walls without plaster 3BHK|127.6  |50.1 Dadar West, Mumbai — 400 028
Regd, Office; 40Z Filix Commercial Complax, opp Asian Pamts L.B.S. Marg, Bhandu 13 | AAA/13 G.F. - Lintel Level, Brick Masonry Walls without plaster 3BHK| 127.6 50.1 .
" Muml:-aild'JIJEI?EpMa.'mIr:lEhtra India ; ’ 14 AAA/14 G.F. - Lintel Level, BrickMasoanallswithoutElaster 3BHKI 1276 | 50.1 PUBLIC NOTICE FOR E-AUCTION CUM SALE (Append|x -V A) (RUIE 8(6))
Ph.; +31 2262536600, 0082267HT Emall: veloxindusiriesidi@gmail.com 15 | AAA/15 G.F -Lintel Level, Brick.MasonryV\_laIIs without plaster 3 BHK! 208.64 | 50.1 E-Auction Sale Notice for Sale of Immovable Assets under the Securiti;ation and Reconstruction of Financia] Assets and Enforcement
CIM: LE224 2 H1B83PLCOZ0I54 16 | AAA/16 Ground Level up to footing foundation works 3BHK| 191.17 | 50.1 of Security Interest Act, 2002 (54 of 2002) (“SARFAESI Act”) read with proviso to Rule 8(6) of the Security Interest (Enforcement)
17 | AAA/1T Ground Level up to footing foundation works 3BHK| 127.6 50.1 Rules, 2002 (“the Rules”).

SARRQlENE 19 THe HDTH:IE D_F i ; RMENTLAY, BEDCRAL MR liNG 18 | AAA/18 | Ground Level uptofootingfoundation works _| 3BHK127.6 _.i 50.1 = Notice is hereby given to the public in general and in particular to the Borrower and Guarantor(s) that the below described immovable
Velow Shipping and Logistics Limied (the "Company”) had issued a Nolice dated December ;8 ﬁﬁA/ ;g g“’”"g te"e: up to ;°°t!"gI°“”gat!°" Worts gg:i 157-2 58-1 _ property mortgaged/charged to India SME Asset Reconstruction Company Limited (acting in its capacity as Trustee of ISARC- 2025-
17, 2023 'EGM Notice”) for conening the Extra-Ordinary Goneral Meting ("EGNT) of the e R Aﬁ//z 1 Orc)eL;nPlof:)/ﬁl “{’ntgcgﬁgggci’%z)at'onw‘” S TEAK 12;.6 [5) 1 2026- 3 Trust (“ISARC”) as assignee of Fedbank Financial Services Ltd vide Assignment Agreement dated 26th September 2025
Members. of the Company on Thirsday, January 06, 2026 at 123 PM. (I5T) at the Registersd P EE WYTViT] Ogen Plotonly(no constrﬂct:m) 3BHK 171 0 (hereinafter referred to as “Secured Creditor”), the physical possession of which has been taken by the Authorised Officer of the Secured
Offica of e Company siuated al 902, Filix Commercsal Cormplex, Opp. Asian Paints, LB.S. 23 AAA/23 Open Plotonlz(no construction) IBHK 22494 10 Creditor, will be sold on “As is where is”, “As is what is” and “Whatever there is” and “No recourse” basis on 07th Apr 26, for
Marg, Brandup, Murnial - 400078, 24 AAA/2A OpenPlatonly{noconsiuchon] 3BHK 14433 10 recovery of an amount aggregating to Rs. 26,84,250.20/- (Rupees Twenty Six Lakhs Eighty Four Thousand Two Fifty & Twenty
The: EGM Netice was duly dispatched 1o @ the shareholders of the Company on December 25 | AA-1/25 Completed and occupied by someone 3BHK| 1184 | 103.80 Paisa Only) as on 31st Ja_n 26 q_ue to ISARC together with further inte_fest, incidental expenses, costs, charges, etc. thereon, due and
17, 2025, Subsequently, the Company Issued a First Comgendum dated January 01, 20256, 26 | AA-1/26 G.F - Lintel Level, Brick Masonry Walls without plaster 3BHK|97.96 | 49.4 payable to ISARC from Najma Ajim Shekh (“Borrower”) and from Ajim Usman Shaikh (hereinafter referred to as ‘the Guarantors/
In furtherance of the above, the Company hereby issues this Second Comgendum and 21 | AA-1/21 G.F. - Lintel Level, Brick Masonry Walls without plaster 3BHK | 97.96 49.4 Mortgagors”) (go[lectlvely referred to as “Borroyver /GlflarantorS/Mortgagor's"). .

Addendum o the EGM Notice and ihe Explanatory Statement amnexed thersta gg ﬁﬁ-lgg 8Etm:e: Il:eve:, grict MasonryWa::switEoutp:as:er gg:El g;gg zg.i - Detailed description of the Immovable Assets, inspection date, reserve price and Earnest Money Deposit [EMD] shall be as follows:

g : . L i ' F : ; - .. -Lintel Level, bric asonr alls without plaster . . — =

This Carngendum shall Be read in conjunction with the onginal EGM Notice and the First 30 | AA-1/30 | G.F-LintelLevel BrickMasonrzWaIIswithoutSlaster | 3BHK|97.96 | 49.4 = Description of Property Reserve Price EMD

Coerigandum, which ame available on the weasite af e Comgpany at hitpdveloxindusingsid m ; B : - - - -

e e e e ST g; ﬁﬁ-}g; : gER Lc"c‘tel' L;"e'f”cg Mf;,‘l’“fVWa"SV"V'tF‘OE’;P'als“if — | 3BHK| 16775 | 49.4 : All That Piece and Parcel of Property Bearing House No. 144/B, Kudavali Tal. Murbad, Dist.| Rs. 32,92,000- | Rs. 3,30,000/-

1 | = | E i = s . I - . . .

e Compans sre Jisted. This, Sacimd Comgandum Shelf. B an inkagral port of the E0M FERCC sslaab rz)oo(:‘ihng? B:;Ekassggz\\:vvgllisr:gis(;ezg :fef{s'ig;?ﬁ teeg seiklo79s | 1038 Thane -421401(Regn. No. Register No. SRO Murbad 572/2023 Dt. 02/03/2023) Previous| (Rupees Thirty- | (Rupees Three

Motics circifatad o the sharshoiders of the Cnmpm? 33 1 AA-1/34 G.F RCCslab roofing Brick Masonrywalls inside plasteris completed House A'rea Adm. 2438 Sq FOOt, Ly|ng S|tuat-ed & ConStrlIJCted on Kudava“,- Bear!ng Partof| Two Lakh N|nety- Lakh Thll’ty

Aceordingly, ail concamid sharehdlders, stock axchanges, depositories: Regisirar and Share FF. RCC slab roofing, Brick masonry wall without plaster 3BHK | 97.96 103.8 Kudavali, Murbad - 421401. Tal - Murbad, Dist. Thane - in the name of Najma Ajim Shekh | Two '(I;th:usand Thousand Only)

Transfer Agent, apencies appointad for e-vobing, regulatary authodlies; and olber concamed 34 | AA-1/36 Completed and occup!ed 3 BHK! 134.2 ! 49.4 - - - nly)

Fﬂhunﬁ ara 'HH‘J'HE-"E'd Lo laka nole ol ke contenls ol his I:_grngenju"L gg 22:1;2; gOFnl;%lgtsgE?g;?:;glﬁgkblzlﬂzzgqnerzr\]/\ela"s side plasteris Completed 3BHK | 238.38 | 1038 Date and Tlme Of |nSpeCtI0n Of property . On 08th Apr 26, between 11 :00 AM to 05:00 P.M (tlme)

Except as spocically modified or supplemanted by this Comgendum, all olter conborls and . F.F.hcc slab level Brick masonry walls without plaster (slab not casted) 3BHK | 97.96 103.8 The Last. Date, time for Subrpission of EMD : On 15th Apr 26, up to 5.00 P.M through online mode only

@sciosunas in lhe EGM Notica ard the Explanatory Statement dated December. 17,2025 37 | AA-1/39 G.F RCC slab roofing Brick Masonry walls inside plaster is completed on website www.bankeauction.com

shall rermain uncharged. FF.RCCslab level Brick masonry walls without plaster 3BHK | 97.96 103.8 Date and Time of E-Auction : On 16th Apr 26, from 11:00 A.M to 01:00 P.M (time) with auto — extension of five minutes each in

The Compary ntends o provide clanficaben on the obsect of the Prefesential lssue under 38 | AA-1/40 G.F.RCCslab roofmg.Brlck Masonrywallgmmde plasteris completed the event of bids placed in the last five minutes

ltem Mo & of the Explanaicry Statement to the EGM Notice dated December 17, 2025 TRETEIT EF-FF;%%Ss'fabb'f(‘)':f'iE;'CB';iTIfﬁ:g:rV;u:amti':g;;g';}?;;risComplete - 3BHK|97.96 | 103.8 Auction will be conducted “Online” through the ISARC’S-approved service provider C1 INDIA PVT LTD, Udyog Vihar, Phase

Item Ma. 4 - Approval of Resalution lssuance of Wamants Comvertible Into Equity Shares by FF. RCC slab level Brick masonry walls without plaster 3BHK | 97.96 103.8 2, GUIf_PEtrOChem building No. 301 Gurgaon Haryana. Pin 122015,

Way of Preferential Alloiment on A Private Placament Basis And Matters Relatad Thesswilh) 40 | AA-1/82 | G.F.RCC slabroofing Brick Masonry walls inside plasteris completed Help Line No. +91-124-4302020/21/22/23/24 or +91 9594597555, _ _

The Corigendum Notice is being issued in this regand and i avadable on the websde of the | FF.RCC slab level Brick masonry walls without plaster | 3BHK|97.96 | 103.8 i Help Line e-mail ID: Support@bankeauctions.com, For bidding, log on to Website https://www.bankeauctions.com

Company. Furiher, i s hereby informed that the Comgendum Molice has been linked to the 41 | AA-1/43 G.F.is completed and occupied FF is completed 3BHK|97.96 | 103.8 Contact person/Contact Number : Mr. Mitu Muduli Mob: 9867670416.

nw E-Voting Event Number (EVSN 260302001) 42 | AR-1/44 s G EF complatedandoceupied 3BHK] 107.71 {103.8 For detailed terms and conditions of the sale, please refer to the link provided on website of India SME Asset Reconstruction

Members who have gready cast their votes on ltem Ma. 4 under the aadier E-Vioting Event 43 | AA-1/45 G.F. -Lintel Level, Brick Masonry Walls without plaster _| 3BHK|99.54  149.4 Company Ltd. i.e. www.isarc.in SD/-

o ; 44 ' AA-1/46 G.F. - Lintel Level, Brick Masonry Walls without plaster 3BHK| 97.96 49.4 pany . .

ae Tequested 1o cast thelr vote agan on Hem Mo, 4 under new EVEN, as applicable. The 45 AAA/4T GF -Lintel LeveI' EroxMasonry Walsvitoatplstor 3BHK | 97 95 194 Authorized officer,

remote e-voting period shall commence on Tussday, March 03 2026 at 10:00 AM. (IST) and 46 | AA1/48 G.F -Lintel Level. Brick Masonry Walls without plaster " 3BHK| 97.05 | 49.4 India SME Asset Reconstruction Company (ISARC) Limited

shall end on Thursday, March 05, 2026 at 500 PM. (I15T) 47 AA-1/49 GF Completed - 3BHK| 97.96 I 194 - Date :04.03.2026 (Subsidiary of Authum Investment & Infrastructure Limited (“AlIL”)

Thanking you 48 | AA-1/50 | G.F.-LintelLevel, Brick Masonry Walls without plaster | 3BHK|97.96 494 = Place : MUMBAI Acting in its capacity as trustee of ISARC- 2025-2026- 3 Trust

Yours sincarely 49 | AA-1/51 G.F. - Lintel Level, Brick Masonry Walls without plaster 3BHK | 97.96 49.4

: 50 | AA-1/52 G.F. up to footing foundation work 3BHK|97.96 | 494
FOR VELOX SHIPPING AND LOGISTICS LIMITED t : ; | . —
- 51 | AA-1/53 G.F. up to footing foundation work 3BHK| 130.11 494

[Formerly Velox Indusines Limited) 52 | AA/56 G.F. - RCC slab roofing, Brick Masonry walls inside and outside plaster is completed 2BHK | 97.96 415 d a INDIA SME_ASSGt Reconstructlon Company lelted

50 53 | AA/57 G.F. Completed 2BHK | 97.96 475 - v IEE I—c (Subsidiary of Authum Investment & Infrastructure Limited (“AlIL”)

PINAL PAREKH 54 | AA/S9 | Completedand occupied by someone | 2BHK|97.96 | 475 = ] - CIN: U67190MH2008PLC181062 )

COMPANY SECRETARY! COMPLIANCE OFFICER 55 | AA/60 G.F is completed 2BHK | 97.96 475 Registered office: The Ruby, 11th floor, North-West_ Wing, Plot No. 29, Senapati Bapat Marg,

eCSIN: EADISIZTFO0000684T 56 . AA/66 completed & Vacant 2BHK | 97.96 475 Dadar West, Mumbai — 400 028

Date: February 26, 2026 58 | AA/68 completed and occupied by someone 2BHK | 97.96 47.5 - - PUBLIC NOTICE FOR E-AUCTION CUM ALE (Appendlx IV A) (RUIE 8(6))

Placa: Mumbai 59 | AA/69 | G.Fiscompleted 1 2BHK| 97.96 | 475 B E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement

60 | AA/TO completed 2BHK|214.13 | 475 of Security Interest Act, 2002 (54 of 2002) (“SARFAESI Act”) read with proviso to Rule 8(6) of the Security Interest (Enforcement)
61 | AA/TI completed and occupied by someone 2BHK|189.96 |47.5 Rules, 2002 (“the Rules”).
62 | AA/T2 G.F. RCC slabroffing, Brick Masonry walls inside and outside plaster is completed 2BHK | 97.96 47.5 Notice is hereby given to the public in general and in particular to the Borrower and Guarantor(s) that the below described immovable
63 | AA/T3 completed and occupied 2BHK | 97.96 41.5 property mortgaged/charged to India SME Asset Reconstruction Company Limited (acting in its capacity as Trustee of ISARC- 2025-
64 | AA/14 completed and occupied 2BHK|97.96 475 - 2026 - 3 Trust (“ISARC”) as assignee of Fedbank Financial Services Ltd vide Assignment Agreement dated 26th September 2025
GOLKUNDA DIAMONDS & JEWELLERY LTD 65 | AATS completed and occupied 2BHK|97.96 | 47.5 . (hereinafter referred to as “Secured Creditor’), the physical) possession of which has been taken by the Authorised Officer of the
REGD. OFF: G-30, GEMS & JEWELLERY COMPLEX - Il gs ﬁA/ZS l _Comp:e'feg a"g OCCUP!ES Eysomeone gg:ﬁ-g;gg . i;-g - Secured Creditor, will be sold on “As is where is”, “As is what is” and “Whatever there is” and “No recourse” basis on 07th
SEEPZ, ANDHERI (EAST), MUMBAI - 400 096 INDIA. 68 A2//78 gggplzigd sz gggﬂp:gd byngﬂz SBRCH 0o 7T (275 Apr 26, for recovery of an amount aggregating to Rs. 27,58,752.59/- (Rupees Twenty Seven Lakhs Fifty Eight Thousand Seven
Tel: (91-22) 69524444 Email: admin@golkunda.com Web: www.golkunda.com 69 AA/ST GF iz completed bprr. Vij\;y Limbachiya 5 BHKl 97.96 475 Hundred Fifty Two & Fifty Nine Paisa Only) as on 31st Jan 26 due to ISARC together with further interest, incidental expenses,
CIN No. L36912MH1990PLC058729 70 | AA/82 completed and occupied 2BHKI97.96 1475 costs, charges, etc. thereon, due and payable to ISARC from SAGAR SANJAY SAKPAL (“Borrower”) and from BHAVANA SAGAR
NOTICE 71 | AA/83 completed and occupied 2BHK | 97.96 475 SAKPAL (hereinafter referred to as “the Guarantors/Mortgagors”) (collectively referred to as “Borrower /Guarantors/Mortgagors”).
72 | AA/S4 T leted and ied T 2BHKI97.96 |47 B Detailed description of the Inmovable Assets, inspection date, reserve price and Earnest Money Deposit [EMD] shall be as follows:
A/8 completed and occupie 97.9 5
CORRIGENDUM TO THE NOTICE OF EXTRA ORDINARY GENERAL MEETING OF GOLKUNDA 73 T AA/SG G.F up to footing foundation work SBHK 9796 (475 - T e 2 prics | EWD
DIAMONDS & JEWELLERY LIMITED TO BE HELD ON MONDAY, 9" March, 2026 FOR THE 74 AA/ST GFu : : ' : escription of Property eserve Price
| .F. up to footing foundation work 2BHK | 126.86 475 ]

ATTENTION OF SHAREHOLDERS OF THE COMPANY. 75 | A/88 G.F.- Lintel Level, Brick Masonry walls without plaster 1BHK|94.24 |29 All that piece and parcel bearing Flat No. 405, admeasuring about 425.00 Sq. Feet or 39.49 Sq.| Rs.19,80,000-- | Rs.1,98,000/-

Shareholders of Golkunda Diamonds & Jewellery Limited are requested to take note of the 76 | A/89 G.F. - Lintel Level, Brick Masonry walls without plaster 1BHK]65.43 129 Meters Built-up situated on Fourth Floor of R.C.C. building known as “SAVITRI APARTMENT” | (Rupees Nineteen|  (Rupees

foIIowing corrections to the Notice of the Extra-Ordinary General Meeting (“EGM”) scheduled to be ;; ﬁ//g? gOFmSF}L?;T_(l\?e(I)CBCrliJ([:II(el\(jlasonr Wl Bt 1 g:ﬁ ggzg | gg N being constructed on land bearing Survey No. 9 Hissa No. 6 at Mane Teamgarh, Dist. Thane, Lakh Elghty One Lakh

held on Monday, 3th March, 2026 at 3:00 P.M., the Notice of which was circulated to the shareholders TR Completed Gocupied y TR T=T175 - having Municipal House No. 793, Teamgarh, Bhiwandi, Dist. Thane and which is situated within| Thousand Only) | Ninety-Eight
via email on 14th February, 2026: 80 T A/Q3 Completed & Occupied TBAK 6543 129 the limits of Bhiwandi Nizampur City Municipal Corporation Bhiwandi, Dist. Thane, within the Thousand

The Company, upon verification of the transaction statement of Mr. Ramesh Parisingh Jain, has 81 | A/94 Completed & Occupied I 1BHK 6543 29 Registration district of the District Registrar of Assurance, Thane and within the Registration Only)

observed that he has undertaken purchase and sale transactions in the equity shares of the Company 82 | A/95 Completed & Occupied by someone 1BHK | 65.43 | 29 Sub-District of Sub - Registrar of Assurances, Bhiwandi, Dist. Thane. - in the name SAGAR

within the last 90 days prior to the Relevant Date. Accordingly, pursuant to the provisions of the SEBI 83 | A/99 Completed & Occupied By Mr. Mukesh Padhiyar 1BHK | 65.43 29 SANJAY SAKPAL

(Issue of Capital and Disclosure Requirements) Regulations, 2018, as amended, he has 84 | A/100 Completed & Occupied 1BHK | 65.43 [ 29 " - - - - -

become disqualified from subscribing to the proposed Preferential Issue under Regulation 159(1) of 85 | A/101 | Completed & Occupied T 1BHK|65.43 |29 = Date and Time of Inspection of property : On 08th Apr 26, between 11:00 A.M to 05:00 P.M (time)

the said Regulations. 86 | A/102 Completed & Occupied 1BHK | 65.43 29 - The Last Date, time for Submission of EMD : On 15th Apr 26, up to 5.00 P.M through online mode only

In view of the above, the Company has withdrawn the name of Mr. Ramesh Parisingh Jain from 87 | A103 Completed&Occup!ed ] BHKi 65.43 23 on websne. www.bankea.uctlon.com - - - - - -

the list of proposed allottees to whom 50,000 (Fifty Thousand) warrants convertible into 50,000 gg . 2// :gg gomp:e:eg g 8°C“P!egb e : g:b ?2-2425 gg Date and Time of E-Auction : On 16th Apr 26, from 11:00 A.M to 01:00 P.M (time) with auto — extension of five minutes each in

equity shares of face value 710/- each were proposed to be allotted. 90 A/106 ~ 'Cgmglgtgd&oggﬂgzgd y V. Ajaysinh hia) i BHK-‘.158.64 b _ the event of bids placed in the last five minutes

Accordingly, the following changes shall be read as forming part of the Notice of the EGM: 91 | A/107 Completed & Occupied by Mr. Pravinchandra B. Patel 1BHK | 65.43 29 B ‘;ugtlﬁnpwtlll bﬁ corLdlfcht.e d ‘;‘lo nl:lgl:)(:”éhrough Lhe ISAR(;.S-ig%:‘;ed service provider C1 INDIA PVT LTD, Udyog Vihar, Phase

i i ; ; - : - 92 | A/109 Completed & Occupied by someone 1BHK | 65.43 29 » bult Fetrochem building No. urgaon Haryana. Fin .

1. The total Issus sizo of ihe Preferentlal Issua mentioned at various places n the Notice and 93 A/TT0 G.F RCC Slab roofing, Brick Masonry walls inside and outside plaster is completed TBHK 6543 |29 Help Line No. +91-124-4302020/21/22/23/24 or +91 9594597555,

Annexure thereto shall be read as 12,40,000 (Twelve Lakh Forty Thousand) warrants instead ot AT Completed & 0 od 1BHK [ 65.43 29 Helo Li i1D: S rt@bank ti For biddina. | to Website https:// bank ti

of 12,90,000 (Twelve Lakh Ninety Thousand) warrants, as appearing on Page Nos. 1, 3, 17 T3 Comple ed&Occup!ed 1BHK§6 .43 42 elp Line e-mail ID: Support@ban eauc. Ions.con.l, or bidding, log on to Website https://www.bankeauctions.com

and 22 of the Notice and Annexure thereto. o | N ompleted & Hccupie | 65. ! Contact person/Contact Number : Mr. Mitu Muduli Mob: 9867670416.

96 | A/113 Completed & Occupied 1BHK | 95.35 | 29 - — - - - - .

2. Wherever the name of Mr. Ramesh Parisingh Jain appears in the Notice and Annexure thereto, 97 | A/114 G.F.is Completed Occupied 1BHK | 65.43 |29 For detailed terms and conditions of the sale, please refer to the link provided on website of India SME Asset Reconstruction
the name of the proposed allottee shall be read as “Disqualified”, and the proposed allotment 98 | AT15 Completed & Occupied | 1BHK|6543 |29 Company Ltd. i.e. www.isarc.in SD/-
quantity shall be read as Nil instead of 50,000 warrants, as appearing on Page Nos. 2, 16 and 99 | A/116 Completed & Occupied 1BHK| 65.43 29 Authorized officer,
21 of the Notice and Annexure thereto. :g? | % H; gOFmé’é%fefif Ocﬁ!lp'eg_ o P ET e e = 133& ggjg gg India SME Asset Reconstruction Company (ISARC) Limited

3. Further, on Page Nos. 18 and 19, under Point (c) — Shareholding Pattern of the Company 102 | A/119 6.F RCC slab roofing. Brck Masonry walls inside and outside lasteris completed TBHK | 6543 | 29 Date : 04.03.2026 (Subsidiary of Authum Investment & Infrastructure Limited (‘AllL")
before and after the Preferential Issue, the following changes shall be considered: 103 T A/120 Cbhpl oted 6 0c cur?i'e q Al P P TBAK 6543 129 Place : MUMBAI Acting in its capacity as trustee of ISARC- 2025-2026- 3 Trust
a. Under the column “Post issue of equity shares after issue of equity shares under the 104 | A/121 Completed & Occupied 1 BHI{ 65.43 29 :

proposed preferential issue #’ — Sub-column “Total Number of Shares”: 105 | A/122 G.F. RCC slab roofing, Brick Masonry walls inside and outside plaster is completed 1BHK | 65.43 | 29 - —
+ Point2(B) — Individuals share capital up o #2 Lakhs shall be read as 12,49,547 instead e Loy stor B Doclped 13%2333 2 " INDIA SME Asset Reconstruction Company Limited
of 12,09,547. P o —_ (Subsidiary of Authum Investment & Infrastructure Limited (“AlIL”)
108 | A/126 Completed & Occupied 1BHK | 65.43 29 Isarc CIN: U67190MH2008PLC181062
+ Individuals share capital in excess of 72 Lakhs shall be read as 3,19,540 instead of 109 | A/127 Completed & Occupied 1BHK|65.43 |29 Reaistered office: The Ruby. 11th .ﬂ North-West Wina. Plot No. 29. S ti Bapat M
4,09,540. 110 | A/128 | GFRCC slabroofing, Brick Masonry walls inside and outside plaster is completed | TBHK|65.43 |29 = egistered office: The Ruby, Da da‘mesz’ Ml"mizi L’B% 0 23 0. 9, Senapatl Bapat Warg,
+ Sub-Total 2(B) shall be read as 31,33,130 instead of 31,83,130. LEE A BT EOHpIEC N EOCCHPCS LHlil 4 2R R R ’ _
I) Total Public Shareholding (2(A) + 2(B)) shall be read as 31,33,230 instead of 31,83,130 Hg | %12; QMCIOTSM? o O'CCdupIEd : g:m ggg i gg RSO GEIEORE s SUTHINIG A B8 (Appendlx =l A) (RUIE 8(6))
. ¢ o S| 114 | A/133 ESESIZtZd ::d gggzg:zd 1BHK | 65.43 29 E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement
* Total Shareholding (I + 1) shall be read as 82,04,080 instead of 82,54,080. 175 T A/i34 Road TBAKTO 29 of Security Interest Act, 2002 (54 of 2002) (“SARFAESI Act”) read with proviso to Rule 8(6) of the Security Interest (Enforcement)
b. Under the column “Post issue of equity shares after issue of equity shares under the 116 | A/135 completed and occupied 1BHK|65.43 |29 Rules, 2002 (“the Rules”).
proposed preferential issue #” — Sub-column “% of Shareholding”, the figures shall be 117 | A/136 completed and occupied by Mr. Harivadan R. Bhagat 1BHK | 65.43 29 B Notice is hereby given to the public in general and in particular to the Borrower and Guarantor(s) that the below described immovable
read as: 0.07, 0.09, 0.48, 0.49, 0.49, 0.60, 0.87, 3.03, 4.88, 5.20, 16.19, 45.61, 45.61, 118 | A/137 completed and occupied 1BHK | 65.43 29 property mortgaged/charged to India SME Asset Reconstruction Company Limited (acting in its capacity as Trustee of ISARC- 2025-
61.81, 0.00, 0.00, 7.17, 15.23, 3.89, 2.44, 0.49, 3.73, 0.40, 0.02, 4.82, 38.19, 38.19, 119 | A/138 completed and occupied 1BHK | 65.43 29 2026- 3 Trust (“ISARC”) as assignee of Fedbank Financial Services Ltd vide Assignment Agreement dated 26th September 2025
100.00 instead of 0.07, 0.09, 0.48, 0.48, 0.48, 0.59, 0.87, 3.01, 4.85, 5.17, 16.10, 45.34, 120 '« A/139 G.F. RCC slab roofing, Brick Masonry walls inside and outside plaster is completed 1BHK | 65.43 29 (hereinafter referred to as “Secured Creditor”)’ the phys|ca|) possession of which has been taken by the Authorised Officer of the
45.34, 61.43, 0.00, 0.00, 7.13, 14.65, 4.96, 2.42, -, 3.70, 0.40, 0.02, 4.79, 38.56, 38.57, 12; ﬁ//}i? GF Rf[t)stljab r(;)ofmg, Br(nickMasonrvwallsmsnde and outside plaster is completed } EEE ’ ggig | gg Secured Creditor, will be sold on “As is where is”, “As is what is” and “Whatever there is” and “No recourse” basis on 16th
100.00. completedand occupie : Apr 26, for recovery of an amount aggregating to Rs. 26,58,853.54/- (Rupees Twenty-Six Lakhs Fifty-Eight Thousand Eight
, _ , , 123 | A/142 G.F. RCC slab roofing, Brick Masonry walls inside and outside plaster is completed 1BHK|171.84 |29 e : ; o - : L
4. The foll h hall Tabl P — Page No. 20:- Hundred Fifty-Three & Fifty-Four Paisa Only) as on 31st Jan 26 due to ISARC together with further interest, incidental expenses,
e following changes shall be considered in Table under Point (f) — Page No. 20 Reserve Price for all these units (Single lot) is Rs. 11,54,00,000/- & ENID for this lot is Rs. 1,15,40,000/- y Y y) : b

costs, charges, etc. thereon, due and payable to ISARC from Sajid Mohd. Haroon Shaikh (“Borrower”) and from Aasma Bano
Shamsuddin Shaikh & Imtiyaz Zahirulhaque Ansari (hereinafter referred to as “the Guarantors/Mortgagors”) (collectively referred to
as “Borrower /Guarantors/Mortgagors”).

Detailed description of the Immovable Assets, inspection date, reserve price and Earnest Money Deposit [EMD] shall be as follows:

Reserve Price EMD

All That piece and parcels of residential flat bearing, admeasuring about 465.00 Sq. Feet or 43.21| Rs. 21,60,000/- |Rs. 2,16,000/-
Sq. Meter Flat No. 508 Built Up situated on Fifth Floor of and RCC building known as “ROYAL | (Rupees Twenty- | (Rupees Two
GARDEN" being constructed on land bearing Survey No. 43 Hissa No.11, at Mauje Narpoli Dist:| One Lakh Sixty | Lakh Sixteen
Thane having Municipal House No. 761, Narpoli, Bhiwandi, Dist. Thane, 421308 and which is| Thousand Only) | Thousand
situated within the limits of Bhiwandi Nizampur City Municipal Corporation Bhiwandi, Dist. Thane, Only)
within the Registration district of the District Registrar of Assurances, Thane and within the registration
sub-district of sub Registrar of Assurances, Bhiwandi. - in the name of Sajid Mohd. Haroon

Description of Property

Date and Time of Inspection of property : On 08th Apr 26, between 11:00 A.M to 05:00 P.M (time)

The Last Date, time for Submission of EMD : On 15th Apr 26, up to 5.00 P.M through online mode only
on website www.bankeauction.com

Date and Time of E-Auction : On 16th Apr 26, from 11:00 A.M to 01:00 P.M (time) with auto - extension of five minutes each in
the event of bids placed in the last five minutes

Auction will be conducted “Online” through the ISARC’S-approved service provider C1 INDIA PVT LTD, Udyog Vihar, Phase
2, Gulf Petrochem building No. 301 Gurgaon Haryana. Pin 122015.

Help Line No. +91-124-4302020/21/22/23/24 or +91 9594597555,

Help Line e-mail ID: Support@bankeauctions.com, For bidding, log on to Website https://www.bankeauctions.com

2 |Last date for receiving bids alongwith earnest money and | 06.04.2026 up to 05.00 PM
uploading documents including proof of payment made

07.04.2026, Between 12.00 PM to 01.30 PM
(with auto extension clause of 03 minutes till e-auction ends)

| —(Anubha Dub
epape i RARRAFHEER P DRI AHMEDABAD

3 |E-Auction

Contact person/Contact Number : Mr. Mitu Muduli Mob: 9867670416.

For detailed terms and conditions of the sale, please refer to the link provided on website of India SME Asset Reconstruction
Company Ltd. i.e. www.isarc.in SDJ-
Authorized officer,

India SME Asset Reconstruction Company (ISARC) Limited

(Subsidiary of Authum Investment & Infrastructure Limited (“AlIL”)
Acting in its capacity as trustee of ISARC- 2025-2026- 3 Trust

Date :04.03.2026
Place : MUMBAI
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